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1 5«6=96 Heard shri P.K.Padhi, learned

counsel for the applicant and Shri Ashok
Mohanty, learned Senior Standing Counsel \\\1\& QO ?\\\L&w
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of the Original " Application. On perusal & v &M‘“
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for the Respondents. Perused the contents

of the contents of the Original aApplication |

it 1s noticed that the applicant had given .@ *
four choices by annexure-4, The authoritiles | &‘ |
- A ! ‘ . f(,

have considered his option and posted him 4

, <D

at Balikuca, a distance of 15. K.Ms. from

Jagatsinghpur, The prayer in this applicatibﬁ

is for guashing the order of transfer,
item No.10 of annexure-=5 , It is not possiblé

to grant this prayer after considering the I \—Q

merits of the case. % %‘5\7\’, .
However, Shri Pacdhl submits that ; %‘

the representation filed by the applicant , H’\/Q %Q}s\a/})

before the Director of Postal Services X

(Headguarters), Annexure-6 dated 30.5.1996
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] should be considered. At this stage, the learne
senior Standing Counsel pointed out that the| ° !
transfer at item No.10 is linked up with th¢ transfer ,
| at item No.l. In view Of this, it is net-podfible =
to stayfthéﬁorder of transfer. However, I difect
i il . .
| the Director of Postal Services (Respondent}No.2)
| to dispose of the applicant's representation ‘
(Annexure-6) within a period of four weeks fjrom
j the date of receipt of a copy of this order.
The Original application is disposegd of,
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